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(a) the classwise number of the Cent-
ral Government servants who even after
having been promoted to class 111 service
from class 1V service are still occupying the
quarters meant for class 1V Government
servants;

(b) number of employees from U D.C.
to Under Secretary, who even after their
promotions retamed their quarters for which
they were eligible 1n their lower posts, and

(c) whether Government propose to
allot to these peissons quartérs for which
they are eligible according to the posts held
by them; and if not, what are the reasons
therefor?]
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+THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I.K GUJRAL) (a)to (c) Allot-
ment of accommodation from the general
pool to various categoiies of employees 1
made on the basis of ranges prescribed for
different types and not on the basts of posts
they hold. Generally, Class 1V emvloyees
drawing emoluments below Rs. 175/- are
entitled to type I and ClassllI emeployees to
types II and III. No seprate statical data
in regard to the number of employees hold-
ing different posts who continue to retam
accommodation of lower types on their
promotion to higher posts 18 maintatned.
Allotment of accommodation from the g.ne-
ral pool 1s made keeping 1n view the entutle-
ments of different categories of employees
for different types on the basis of pay ranges
prescribed for those types. All Government
servants have to wait for their turn for
allotment of accommodation of their en-
titled types. Those Government servants,
who accept offers of accommodation of therr
entitled types, may be allowed to retain the
lower types m their occupation but they are

required to pay the licence fee for the
accommodation sc tefused, for a pertod of
six months.

In the case of employees entitled to
Types-I to 1V, the entire service rendered
by them under a State Government or the
Central Government 1s tiken 1nto considera-
tion for purposes of seniority, irrespective
of the date from which they diaw emolu-
ments 1n respect of a paiticular type |
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$[Use of IMPORTED HIGH BREED SEEDS

593 DR BHAI MAHAVIR :
SHRI OM PRAKASH TYAGI:

SHRI JAGDISH PRASAD
MATHUR :
SHRI VIRENDRA KUMAR
SAKHALECHA :
Will the Minister of AGRICULTURE

be pleased to state :

(a) whether Government have prepared
any scheme to increase the pioduction of
cotton, mustard, ground-nut and Soya-bean
by using improved variet es of seeds;

(b) 1f so, what are the main features

thercof, and

(c) whether thereis also a similar
scheme to boost up the production of food
grains by the usings imp oved varieties of the
seeds of wheat and nullct?]
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T{THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA) : (a) Yes, Sir.

(b) The mamn teatures of the schemes
are production of simproved seeds and adop-
tion of ‘Package of Practlces’ which cly-
des use of 1mproved seeds, fertilisers, plant
protection measures etc.

(c) Yes, Sir. ]
IMPORT OF TRACTORS

594. DR. BHAl MAHAVIR: Will the

Minister of AGRICULTURE be pleased to
state:

(a) the date on which the Central Cabi-
net gave the clearance for the import of
20,000 tractors during the year ©72; and

(b) the number of tractors imported so
far ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHR1
JAGANNATH PAHADIA)" (a) The Cabinet
gave clearance for the import of 20,000

tractors 1 question on 10th December,
1971,

(b) No tractors have been imported so
far

CLNTRAL AID FOR SCHOLARSHIPS TO
*CiEDULED CASTES AND SCHEDULED
TRIBES

595. SHRI M. K MOHTA" Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state-

(a) the year-wise amount of fiancial
aid given to the various States, (State-wise)
during the last 'hree years for giving schol-
arships and book grants to high school
students belonging to the Scheduled Castes
and Scheduled Tribes and backward classes;
and

(b) whether Government propose to
increase the amount of scholarship to the
students belonging to these classes where
the amount of <cholarship paid by the State

t [ 1 English translation.



